
Date of Order 

12.12.9 

C. A. T. Bench, -JAIPUR 

GP 82/94 Orders 

Mr. s. Kumar - Counsel for the applicant, 

Mr, Manish Bhandari-Counsel for the respondents,' 
I 

Notice dischar_ged, .The applicant ,may 
~ 

file a fresh ,OA, if he~ggrieved with the 
1
view 

taken bi the respondents.; 
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